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Mtfomfsad banks, seven of ttwm had oon- 
duded eigM eaiaminalions for lacnHtment of 
oliioeis during Hie year 1990-91.

(b) Rs. 221 croras.

(c) No. Sir.

(d) Does not arise.

Refksment Benefits to GIC EmployMS.

* 821. SHRt P.C. THOMAS; Win the 
Mnister of HNANCE be pleased to state;

(a) whetf«er there is a proposal to intro- 
duce pension scheme for the employees of 
the General Insurance Corporation (GIC);

(b) if so. the detais thereof andinot. the 
reasons ttierefor; and

(c) the other retirement benefits being 
given to the GIG employees at present?

THE MINISTER OF STATE IN THE 
MINISTRY OF FMANCE (SHRI DALBIR 
SINGH); (a) and (b) No. Sir. As tfie employ­
ees of the General Insurance Corporation 
areentiliedtooontributorypfovldentfund.it 
is not considered feasUe to give them the 
benefit of pension scheme also.

(c) The other retirement benefits given 
to them are— gratuiy. provident fund and 
leave encashment

Export Target.

*823. SHRIDHARAMPALSMGH 
MALRC;
SHRIGANGAOHARA
SANIPALU:

Vm the MWster of COMMERCE be 
pieasad to state:

(a)«waKpoittaigstfb(edfor1991-92in
Iwimofdolars;

(b) tfie steps proposed to be taKen to 
achieve the same;

(c) the export taiget for agricultural 
commodities during the above period; and

(d) the steps proposed to be taken to 
increase the share of agriculture based in­
dustries In tlw total exports?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI SAL­
MAN KHURSHEED): (a) and (c) The Minis­
try is preparing an «cpoft taiget for 1991-92 
taking into conskieration m a ^ dianges in 
worid economy, trade reforms announced in 
the months of July and August 1991. otiier 
economk: reforms and severe constraints on 
trade which stiH persist mainly in temis of 
import avaiabity and credit restridRNis. The 
target exercise conducted by the Mmistiy 
involves intensive diabgue at commodly 
group/sedor-level wrih-various Export Pro- 
motkm Councils and autfmrities. Thetaiget 
wai be announced as soon as the exeroise is 
over.

(b) and (d) The Government introduced 
a package of trade policy reforms m July and 
August. 1991 aimed at strengthening fficport 
incentives, eiminating a substantiad vokmie 
of import Gcensing and optimal import com- 
presskx). REP icenoesltave been leplaoad 
by a new instrument named EXM Scraps. 
The bask: rale of 30% f.ab. vakie at whkdt 
EXiyi Scrips are issued w l be an added 
incentiva to the exporters of primaiy agricul­
tural commodilies, as the Import MensMy of 
these oommodiies is quite kiw. Toencour- 
age export of value-added agriculurai «c - 
ports, the trade poicy pnwkled for grant of 
additional EXIM S c i^  endllemenl of 10 
peiceniage points, taking EXM  Scrips late 
to 40% f.oi>.vakie ter certain vahie added 
agriculurai produds. CentralBudgel1991- 
92 has granted duty oonoessKMis on import
oi slaughter house equymani to encourage 
ttiportofvakia-added meal and meat prod-
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lids. For expoft promotion. Commodity 
Boaids/Aiittnriies paiticjpala in trado fairs 
oiganised by the Trade Auihorily of 
India. Deiegations are also sent abroad with 
a viewtolioost our exports. Sinoeexpoitis 
Inked with the production, measures to in­
crease production through planned schemes 
as approved by the PlanninB Commission 
are undertaken t)y the Commodity Boards 
and Auilwtities.

PubaeSador Banka

*824 SHRiV.SOBHANAOREES- 
WARARAO VAODE; 
SHR1M.V.V.S.MURTHY;

WatheMMsterofFMANCEbe pleased 
testate:

(a) whettier some pubUc sector l>anks 
are functKMiing without fuH boards for a long 
ima;

(b) iso.thedetaisthereof.bank-wise;

and

(c) the steps tsdten w  proposed to be 
taken k>y the Government to flB up the vacan­
cies?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a)to (c) The Boards of Drectorsof 
public sector t>anks are continuous entities 
and vacancies that arise are fiRed up from 
time to time. The position relating to vacart- 
cies of wlwle time directors, non-ofliciai di­
rectors and employee directors on the Cen­
tral Board of State Bank of India and 20 
nationalised t>anks is given t>ank wise in ttie 
statement at Annexure. In the case of 7 
associate lianks of State Bank of India, only 
the emptoyee directors are appointed l>y the 
Central Goverrunent and the vacancy posi­
tion in respect of this category is also given 
in the attached statement

2. Government have already initiated 
necessary steps to fiH up the vacancies.


